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STATEMENT RE: DELICENSING
OF INDUSTRIES

The Minister of Indusiry (Shri D.
Sanjlvayya): Sir, I made a state-
ment on ... (Interruptions.)
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He will kindly read it very slowly

and distinetly. . . (Interruptions). It
may be laid on the Table of the
House.

8hri D. Banjivayya: 1 lay it on
the Table of the House, [Placed in
Library. See No. LT-7209/66].
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12.48 hrs,

PRODUCE CESS (AMENDMENT)
BILL*

The Minister of Food and Agricul-
ture, Community Development and
Cooperation (Shri C. Subramaniam):
Sir, 1 move for leave to introduce a
Bill to amend the Produce Cess Act,
1866.

Mr. Bpeaker: The question is:

“That leave be granted to in-
troduce a Bill to amend the Pro-
duce Cess Act, 1966.”

The motion was adopted.

Shri C. Sogbramaniam: Sir, I in-
troducet the Bill,

*Published in Gazette of India Extrordinary, Pnrt 11, section 2, dated

14th November, 1966,
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